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Supreme Court [1]

Gujarat Urja Vikas Nigam Ltd. v. Green Infra Corporate Wind Power Ltd., (Dr D.Y. Chandrachud,
C.J. and P.S. Narasimha, J.), 2023 SCC OnLine SC 2487

Allahabad High Court [35]
Ajay v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 5458
Anees Mohammad v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 5454

Arya Kanya Pathshala Inter College v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine
All 5473

Ashesh Kumar Chaudhary v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 5471
Ashok Yadav v. State of U.P., (Shekhar Kumar Yadav, J.), 2025 SCC OnLine All 5451
Chandramohan Patel v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 5470

Dipanshu Yadav v. State of U.P., (Salil Kumar Rai and Zafeer Ahmad, JJ.), 2025 SCC OnLine All
5465

Hemraj v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 5474

Jitendra Kumar Gupta v. Learned Rent Tribunal, (Pankaj Bhatia, J.), 2025 SCC OnLine All 5466
Kailu Yadav v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 5457

Kamal Deep v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 5459
Ketan Mudgal v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 5479

Ketan Mudgal v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 5482

Kiran Devi v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 5480
Lyakat Ali Khan v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 5472
Mughuna Devi v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 5478
Nazim v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 5455

Panmati Devi v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 5477
Pappu v. State of U.P., (Siddharth and Santosh Rai, JJ.), 2025 SCC OnLine All 5464

Rajesh Kumar v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 5468
Rajneesh Jaiswal v. State of U.P., (Siddharth and Santosh Rai, JJ.), 2025 SCC OnLine All 5460
Raju Varma v. State of U.P., (Siddharth and Santosh Rai, JJ.), 2025 SCC OnLine All 5462

Ram Prakash v. Union of India, (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC OnLine
All 5469

Rammurat v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 5476

Ramsurat Rajput v. State of U.P., (Shekhar Kumar Yadav, J.), 2025 SCC OnLine All 5453

Rupesh Kumar Rastogi v. State of U.P., (Siddharth and Santosh Rai, JJ.), 2025 SCC OnLine All 5461
Sateesh Chandra Rai v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 5467
Shabnam v. State of U.P., (Santosh Rai, J.), 2025 SCC OnLine All 5456

Shipee Katiyar v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 5475

Sudama v. State of U.P., (Rohit Ranjan Agarwal, J.), 2025 SCC OnLine All 5481

Suraj Singh v. State of U.P., (Siddharth and Santosh Rai, JJ.), 2025 SCC OnLine All 5463

Tarig v. State of U.P., (Shree Prakash Singh, J.), 2025 SCC OnLine All 5449
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Union of India v. Bhular Construction Co., (Manish Kumar Nigam, J.), 2025 SCC OnLine All 5448
Varun Singh v. State of U.P., (Shekhar Kumar Yadav, J.), 2025 SCC OnLine All 5452
Vipin Kumar v. State of U.P., (Shree Prakash Singh, J.), 2025 SCC OnLine All 5450

Andhra Pradesh High Court [40]

Anu Priya v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3153
Badugu Dileep v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3144

Bajaj Allianz General Insurance Co. Ltd. v. B. Siva Reddy, (V. Sujatha, J.), 2025 SCC OnLine AP
3157

Bajaj Allianz General Insurance Co. Ltd. v. Thangirala Venkateswara Rao, (V. Sujatha, J.), 2025
SCC OnLine AP 3156

Bhavesh Luja Bhai Pargi v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3146
Chakali Midde Nallanna v. State, (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 3163
Chapala Rama Subba Rao v. State of A.P., (BVLN Chakravarthi, J.), 2025 SCC OnLine AP 3164

D. Chandraiah v. Kumar Viswajeeth, (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine
AP 3136

Danish v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3147

Dudekula Kullayappa v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 3168
Eepu Dhanaraju v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3149
Gollavilli Durga Prasad v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3151
Gorla Nanaji v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3150

Jhaishna Technologies (P) Ltd. v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC
OnLine AP 3165

K. Rajasekhar v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 3174

Kalluri Kalyani v. Mudumala Rama Krishna Reddy, (Venuthurumalli Gopala Krishna Rao, J.),
2025 SCC OnLine AP 3160

Kocho Gopal v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3139

Kommisetty Saraswathi Devi v. Trivedhi Subramanyam, (Dr Y. Lakshmana Rao, J.), 2025 SCC
OnLine AP 3155

M. Kasi Divya Surekha v. Marthi Bhanu Prakash, (Venuthurumalli Gopala Krishna Rao, J.), 2025
SCC OnLine AP 3161

Mohan Naidu v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3148
Moideen Kunhi K.K. v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3140

Naga Lakshmi v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine AP
3166

National Insurance Co. Ltd. v. Paidikalva Mariyamma, (V. Sujatha, J.), 2025 SCC OnLine AP 3158

National Isnurance Co. Ltd. v. Satyanarayana Cotton Industriesdied, (Harinath N., J.), 2025 SCC
OnLine AP 3135

P. Baktavatsalam Naidu v. Paladugu Jayasree Tirupati, (T. Mallikarjuna Rao, J.), 2025 SCC
OnLine AP 3154
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Puppala Venkata Suryanarayanamma v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP
3173

R. Gopal Rao v. APS Welfare Residential Education Dept. Hyd., (Maheswara Rao Kuncheam, J.),
2025 SCC OnLine AP 3171

R. Sivaramudu v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 3167
S. Naveen Kumar v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3141

Sanaga Ashok Kumar v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP
3170

Sankar v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3152

State of A.P. v. Reddolla Kuruva Sidda Reddy, (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP
3137

Sunkara Naresh v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3143

SVK Enterprises v. Sreenivasa Agencies, (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine
AP 3138

Therompicherla, Primary Agricultural Coop. Society Ltd. v. State of A.P., (Maheswara Rao
Kuncheam, J.), 2025 SCC OnLine AP 3172

U. Phani Kumari v. State of A.P., (Maheswara Rao Kuncheam, J.), 2025 SCC OnLine AP 3162
Uppala Triveni v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3145

Usirisetty Venkateswara Rao v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC
OnLine AP 3169

Vallepalli Subba Rao v. Kondareddy Lakshmipathi, (Venuthurumalli Gopala Krishna Rao, J.),
2025 SCC OnLine AP 3159

Vantala Panthulu Babu v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3142

Bombay High Court [35]

Asif Khan v. Union of India, (Suman Shyam and Shyam C. Chandak, JJ.), 2025 SCC OnLine Bom
3023

Chandani Satardekar v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC
OnLine Bom 3044

Cosmopolitan-1 (Safal Complex) Coop. Housing Society Ltd. v. Rakesh Talwar, (Milind N. Jadhav,
J.), 2025 SCC OnLine Bom 3040

Dhansingh v. Sandusingh, (Rohit W. Joshi, J.), 2025 SCC OnLine Bom 3021

Girishkumar Ramkishor Khandelwal v. Gredwell Castings (P) Ltd., (Gauri Godse, J.), 2025 SCC
OnLine Bom 3025

Hema Suresh Supekar v. State of Maharashtra, (Milind N. Jadhav, J.), 2025 SCC OnLine Bom 3033
Hussain Olia v. Shamina Ghadiali, (Madhav J. Jamdar, J.), 2025 SCC OnLine Bom 3048

Tkramullah Habibullah Ansari v. State of Maharashtra, (G.S. Kulkarni and Manjusha A. Deshpande,
J1.), 2025 SCC OnLine Bom 3035

J.K.G. Associates v. State of Maharashtra, (Milind N. Jadhav, J.), 2025 SCC OnLine Bom 3024

Juniper Hotels Ltd. v. Provident Fund Commr.-1, (Milind N. Jadhav, J.), 2025 SCC OnLine Bom
3022

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002858702

Karmyogi Swargiya Dr. Shivajirao Patil Nilangekar Taluka Eksangh Kruti Samiti v. State of
Maharashtra, (Manish Pitale and Y.G. Khobragade, JJ.), 2025 SCC OnLine Bom 3020

Laxman Venkatesan v. State of Maharashtra, (Sandeep V. Marne, J.), 2025 SCC OnLine Bom 3034

Maharashtra State Electricity Distribution Co. Ltd. v. Vardhaman Mishrilal Lunkad, (Milind N.
Jadhav, J.), 2025 SCC OnLine Bom 3027

MHADA v. Jaya Santosh Andhar, (Milind N. Jadhav, J.), 2025 SCC OnLine Bom 3039

Municipal Corpn. for City of Kalyan & Dombivii v. Tarabai Gulab Rajpure, (Milind N. Jadhav, J.),
2025 SCC OnLine Bom 3032

Nafiyaj Shaikh Mamlekar v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC
OnLine Bom 3019

Nandini Nandu Alornekar v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC
OnLine Bom 3045

Narayan Sitaram Mayekar v. Ladu Dattaram Parab, (Valmiki Menezes, J.), 2025 SCC OnLine Bom
3046

Parmanand Jaiswal v. State of Maharashtra, (Anil S. Kilor and Ajit B. Kadethankar, JJ.), 2025 SCC
OnLine Bom 3030

Pay Pal Payments (P) Ltd. v. CIT, (G.S. Kulkarni and Somasekhar Sundaresan, JJ.), 2024 SCC
OnLine Bom 4283

PayPal Payments (P) Ltd. v. CIT, (G.S. Kulkarni and Somasekhar Sundaresan, JJ.), 2024 SCC
OnLine Bom 4282

PayPal Payments (P) Ltd. v. CIT, (K.R. Shriram and Dr Neela Gokhale, JJ.), 2023 SCC OnLine Bom
3295

Poojalaxmi Angad Ghule v. Angad Ghule, (Madhav J. Jamdar, J.), 2025 SCC OnLine Bom 3042

Pradeep A. Runwal v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC OnLine
Bom 3026

Process System Engineers India (P) Ltd. v. Ajinkya Nandkumar Kurhade, (Milind N. Jadhav, J.),
2025 SCC OnLine Bom 3029

Ramdhari D. Mishra v. Slum Rehabilitation Authority, (Milind N. Jadhav, J.), 2025 SCC OnLine
Bom 3028

Sadhana Krishnakumar Pande v. Ramesh Ganesh Rakhe, (Milind N. Jadhav, J.), 2025 SCC OnLine
Bom 3038

Sahebrao Shivram Kand v. METALYST Forging Ltd., (Milind N. Jadhav, J.), 2025 SCC OnLine
Bom 3031

Shekhar Prabhakar More v. MHADA, (Milind N. Jadhav, J.), 2025 SCC OnLine Bom 3036

Siemens Healthcare (P) Ltd. v. Union of India, (M.S. Sonak and Jitendra Jain, JJ.), 2025 SCC OnLine
Bom 3037

Sony Pictures Networks India Ltd. v. State of Maharashtra, (Jitendra Jain, J.), 2025 SCC OnLine
Bom 3047

Surbhi Bhatia v. Ameet Kasturilal Luthrra, (Madhav J. Jamdar, J.), 2025 SCC OnLine Bom 3041

Suvarna P. Runwal v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC OnLine
Bom 3049

Tulsidas Yeshwant Kawlekar v. Village Panchayat of Piligao, (Bharati Dangre and Nivedita P. Mehta,
JJ.), 2025 SCC OnLine Bom 3043
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